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EXTRACT OF MINUTES OF THE 125" BOARD MEETING OF PFRDA HELD ON 13/MARCH/2025

DEPICTING MAJOR DECISIONS TAKEN IN THE MEETING
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Proposal to notify “Pension Fund Regulatory and Development Authority
(Operationalisation of Unified Pension Scheme under National Pension System)
Regulations, 2025” in the Gazette of India to operationalize Unified Pension Scheme,
as an option under National Pension System, with effect from 01.04.2025
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Board has approved the proposal to notify Pension Fund Regulatory and Development
Authority (Operationalisation of Unified Pension Scheme under National Pension System)
Regulations, 2025 in the Gazette of India, effective from 01.04.2025 along with suggestions
as contained in Board memorandum.
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